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Shri A, K, Sen: The preparation of
statistics may be a good academic ex-
ercise but from the point of view of
practical steps being taken, they are
hardly of any use. Secondly, the
statistics are the things which could
rarely be applied to such classes of
persons.
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Shri Kapur Singh: Are the Govern-
ment aware that there is a funda-
mental religious obligation in Hindu-
ism for certain categories of persons
to subsist exclusively on beggary....

Some hon, Members: No, no.

Shri Kapur Singh:......and, if so,
whether the Goverrment propose to
eradicate this form of beggary also?

Shri A K. Sen: I think it is an
incorrect reading of philosophy and
of our religious obligations. It is
true that some types of beggars try
to exploit the religious sentiments of
the Hindus but that js hardly based
on proper Hinduism.

8hri Hem Barua: May [ know
whether Government are aware of the
fact that often children are kidnap-
ped and then crippled and it is in
this way that beggdTy is perpetuated
in this country? In that context, may
I also know what stepa Government
have taken to protect the children
from being kidnapped by beggars?

ghri A K. Ben: It i3 true that a
wery rigorous law was passed when
the late Shri Govind Ballabh Pant
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was the Home Minister; the Parlia-
ment passed a legislation imposing
very strict penslty on such kidnap-
pers. Such crimes are investigated in
the same way as is done with regard
to the other crimes and the mis-
creants punished.

Shri P, R. Patel: In view of the
fact that beggary is on the increase
and that the beggars produce much
more children, may 1 know whether
it would be within the jurisdiction of
the Central Government to order
sterilisation of beggars?

Shri A. K, Sen: That is something
which will not appeal to any civilis-
ed Government.

Credit to Agriculturists

*756. Bhrl llb\ll Wl.ll the Minister
of C De t and Co-
operation be pleased io state:

(a) the percentage of agricultural
credit met during the lasi year;

(b) whether any representations
have becn received by Government
for making radical changes in the
credit system; and

(c) if so, Government's reaction
thereto?

The Parliamentary sm to the
Minister of C
ang Co-operation (Shri Bll.lmle)' (a)
The total quantum of credit raised
only for agricultural purposes not
being known it is not possible to s3y
what percentage of the game has been
covered by the cooperstives. Accord-
ing to the All-India Rural Debt and
Investment Survey conducted by the
Reserve Bank of India in 1961-62, the
cooperatives met about 24 per cent of
the total credit ralsed by agricultural
households for all purposes.

(b) No, Sir.
(¢) Does not arise.

Shri Heda: May 1 know whether
Government have received represen-
tations from varlous farmers' associa-
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tions suggesting a number of measures
to be taken in this regard and, if so,
whether these representations have
been given any consideration and any
decision taken thereon?

Shri Shinde: I hove already stated
in part (b) of my reply that no re-
presentations have been received by
the Ministry of Community Develop-
‘ment and Co-operation.

Shri Heda: May I know whether
Government are aware that one of
the big lacunae in the system of giv-
ing credit to the farmers is that it
reacheg them after the need is over
«and therefore, any steps to be taken
toward: the decentralisation at the
lower level, so that the decision is
taken at the lower level and the far-
mers get the credit in time.

Shri Shinde: I think this problem
has been looked into and action prog-
ramme which has been chalked out
is being implemented in wvarious
States.
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Shri Shinde: As far as some of the
-States, especially in the eastern part,
are concerned, the hon, Member's
contention might be correct to a
certain extent. This problem was
examined by an Informal Group of
the Heserve Bank recently. ‘This
Group examined the institutional
arrungementg for providing wgricul-
tural credit keeping in view the level
of advance in the different States.
“This Group has stated in categorical
terms that there is no alternative to

SEPTEMBER 21, 1088

Oral Answers 66z

accepting the co-operative ag the only
institutional agency for provision of
agricultural credit in the long run.
However, there are certain States like
Assam, West Bengal, Bihar, Orissa
Rajasthan where the co-operative
credit structure cannot immediately
undertake the entire responsibility.
This Group has recommended that in
each of the States a credit corporation
at the State level should be formed
for provision of agricultural credit.
It has already been clearly empha-
sized by the Group that these corpo-
rations will function in areas where
the co-operatives are not strong. As
and when the co-operatives gather
strength in such areas, the corpora-
tions will withdraw, The recom-
mendations are being considered by
the Government of India.
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Shri Shinde: The hon. Member's
question does not arise out of the
main question.
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Bhri Shinde: 1 think that on the
whole. ...
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Bhri Firodia: May I know the pre-
cise rale of interest at which credit
is given to the weaker sections, and
also the definition of the term ‘weaker
section’ arcording to the Central Gov-
ernment? May I al'o know the
quantum of crodit that is supplied to
the weaker s::lions?

Shri Shinde: As far as the defini-
tion of the term ‘weaker sections' is
concerned, it is well known that the
Scheduled Tribes, the Scheduled
Castes and landless labourery and per-
sons owning one-ninth of the maxi-
mum Jimit laid down under the ceil-
ing legislation are categorised as
coming under the definition of weaker
sections. As is well known, at pre-
sent, the quantum of credit that Is
being supplied to the weaker sections
is very much |imited, and Govern-
ment are anxious to sce that it is
‘increased to a substantial gxtent,

S8hri Malalchami: May I know
whether there is any proposal with
Government to restrict co-operative
credit to rural areas, in view of the
fact that there are too many agen-
cies to cater to the needs of wurban
credity

Shri Shinde: There are not multiple

agencies at present in rural areas
which are giving credit.
Shrl Buta Singh: What special

credit facilities are being provided In
the Fourth Plan for the rural areas?

Shri Shinde: In the Fourth Plan,
we are trying to see that short-term,
medium-term and long-term loans are

1428(Ai) LSD—2.
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provided on a large scale. The Fourth
Plan target has been fixed at Ra. 650
crores. The credit structure is being
revitalised in order to cope up with
the increased activities.

Shri Sivamorthl Swamy: May 1
know what steps Government are
taking to red:ce the interest rate?
Whereas the Reserve Bank are giv-
ing at 2 per cent rate of interest, the
agriculturists are getting it at nearly
8-1/2 per cent. May I know what steps
Government are taking to reduce the
rate of interest?

Shri SBhinde: This question is being
frequently referred to on the floor of
this House. I 'may inform the hon.
Member that recently the Reserve
Bank itsclt has raised the rate of in-
terest, and there is very little acope
at present to reduce the interest. But
it has been staled on behalf of the
Government of India that our efforis
are not to have a wide gap between
the rate at which the Reserve Bank
advances the loan and the rate at
which it la made evailable to the
agriculturist,

Rationing

o157, J Dr. Ranen Sen:
" 8hri Dinen Bhattacharya:

Will the Minister of Food and Agri-
culture be pleased to state:

{a) whether Government have gto-
died the food situation obtaining in
those places where full rationing has
been introduced; and

(b) if so, the result of the study?

The Deputy Minister in the Minisry
of Foogd and Agriculture (Shrl D, R.
Chavan): (a) Yes, Sir.

{b) Rationing has benefited the
people particularly those belonging to
the lower income groups. They are
gelting regular supply of foodgrains
nn a fixed scale at figed prices
throughout the year. -





